CA. S. Prabhu

Insolvency Professional
IBBI Reg. No. IBBI/IPA-001/1P-P01275/2018-2019/11948

SCHEDULE II
FORM B
PUBLIC ANNOUNCEMENT
[Regulation 12 of the Insolvency and Bankrupicy (Liquidation Process) Regulations, 2016
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. TRADEINOX INDUSTRIES LTD

Relevant Particulars

1. | Name of corporate debtor M/s Tradeinox Industries Limited

2. |Date of incorporation of corporate|16™ October 1998
debtor

3. | Authority under which corporate debtor

-y v . Registrar of Companies — Hyderabad
is incorporated / registered (= b b

4. |Corporate Identity Number / Limited
Liability Identification Number of
corporate debtor

U52520TG1998PLC030344

th

Address of the registered office and|Flat No.202, H.N0.258/3RT Sarala Apartments,
principal office (if any) of corporate|Sanjeeva Reddy Nagar Colony,Hyderabad, Telangana-
debtor 500038

6. | Date of closure of insolvency resolution|25% April 202 1[Liquidation ordered by NCLT on 26"
process April. 2021]

7. |Liquidation commencement date of|26" April 2021 [order received by Liquidator on 29t

corporate debtor April,2021]
8. [Name and registration number of the
insolvency professional CA. S. Prabhu
acting as liquidator Reg . No. IBBI/IPA-001/IPA-P01275/2018-
2019/11948

9. [ Address and e-mail of the liquidator, as
registered with the
Board

M/s SPP&Co, Chartered Accountants,
No.27/9, Nivedh Vikas, Pankaja Mill Road,
Puliyakulam, Coimbatore — 641 045.

10.] Address and e-mail to be used for e-mail: carpprabhu@email.com

correspondence with the Ph.No: 94888-36000
liquidator
11.| Last date tor submission of claims 26™ May, 2021

M/s. SPP & Co., Chartered Accountants
No.27/9, NivedhVikas, Pankaja Mill Road,Puliyakulam, Coimbatore - 641 045.
T:+91422 - 2319882, +91 94888 36000 E : carpprabhu@gmail.com, cirp@sppgroups.com




CA. S. Prabhu

Insolvency Professional
IBBI Reg. No. IBBI/IPA-001/IP-P01275/2018-2019/11948

Notice is hereby given that the Hon’ble NCLT. Hyderabad Bench has ordered for commencement of
Liguidation of M/s Tradeinox Industries Ltd on 26" April, 2021.

The stakeholders of M/s Tradeinox Industries Ltd. are hereby called upon to submit a proof of their
claims on or before 26™ May, 2021 to the Liguidator at the address mentioned against item 10.

The tinancial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Note:
Applicable forms can be downloaded from the following portal: www.ibbi.gov.in = Quick Links->
Downloads-> Forms under IBBI(Liquidation Process) Regulations, 2017.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 29/04/2021 (c ‘"5""11?“3&2
Place :Coimbatore «4q
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M/s. SPP & Co., Chartered Accountants
No.27/9, NivedhVikas, Pankaja Mill Road,Puliyakulam, Coimbatore - 641 045.
T:+91422 - 2319882, +91 94888 36000 E : carpprabhu@gmail.com, cirp@sppgroups.com
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SCHEDULE Il - FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptey (Liguidation
Process) Regulations, 2016]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. TRADEINOX INDUSTRIES LTD

RELEVANT PARTICULARS

1 |Mame of corporate debtor M/s Tradeinox Industries Lid
Date of incorparation of corporate
2 debtor 16th October, 1998

Authortty under which corporate | Registrar of Companies - Hyderabad

3 | debtor is incorporated / registered
Corporate Identity Number/Limited

* |Uiability Identfication Number of | 220201 G1998PLCO30344

corporate dabior _

Address of the registered office | Flat No.202, H.No.258/3RT Sarala

and principal office (if any) of Apartments, Sanjeeva Reddy Nagar Colony,

corporate debtor Hyderabad, Telangana- 500038

g Date of closwre of insolvency 25th April 2021 [Liguidation ordersd by
resolution process NCLT on 26th April, 2021]

7 |Liguidation commencement 26th April 2021 [order received by
date of corporate debtor Liquidator on 29th April, 2021)

Name and registration number of | CA. 5. Prabhu, Reg No.|BBEIPA-001,1PA-
8 |the insolvency professional acting PO1275/2018-2019/11048

45 liguidator M/s SPP&Co, Chartered Accountants,
9 | Address and e-mail of the Bguidatos, | Mo 27/8. Nivedhvikas. Pankaja Mill Road,
as regestered with the Board Pultyakulam, Coimbatore — 641 D45,

10| Address and e-mail to be used for | e-mail: carpprabhu@gmail.com
correspondence with the lquidator] Ph.No: 94888-36000

11| Last date for submission of claims| 26th May, 2021

Notice ks hereby given that the Hon'ble NGLT, Hyderabad Bench has ordered for
commencement of Liquidation of M/s Tradeinox Industries Lid on 26th April, 2021.

The stakeholders of M/s Tradeinox Industries Ltd, are hereby called upon to submit
a proof of their claims on or before 26Gth May, 2021 fo the Liguidator at the address

mentioned againstitam 10.

The financial creditors shall submit their proof of claims by electronic means only. Al
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Mote : Applicabde forms can be downloaded from the following portal
wiww., [bbi.gov.in —+ Quick Links —+ Downloads — Forms under IBBI (Liquidation
Process) Regulations, 2017,

Submission of false or misieading proofs of claim shall attract penalties.

Date : 29th April. 2021 (CA.5.PRABHU)
Place : Coimbatore Liquidator
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